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1 The Sub Divisienal Inspacter
(Pastal) Peddaspally Division,

- Peddapally, Karimnagar District.

2. The Superintendent of Pest OfPices,
Peddapally Divisien, Paddapally,
Karimnagar Dist, -

3. The Dirscter ef Pestal Services, o H
A.P.N.R,; Hydaerabad. ++ Raspendents.
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1. The Sub Divisianal Inap@ctﬂr (Peastal), Poddapally HQivisien,
. Poddapally, Karimnagar Districtl

2. The Superintendent of Pest OPPicss, Peddapally Divisien,
_ - Paddapally, Karimnagar Oistrict.

3. The Directar sf Peatal Services, A.P.N.R., 1ydmrabad.
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